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the Pre~ident's Address 

It is everybody's knowledge that 
unless the poorest of the poor is uplifted 
and developed, the nation cannot claim 
to have done justice to all the sections. 
It is common knowledge that in spite 
of the Sixth Five Year Plans a nd spend. 
ing over hundred thousands of crores of 
rupees nothing tangible or worth the , 
name can be said to ha~e been achieved. 
On the other hand, according to the 
available statistics, the percentage of 
people below the poverty line is in~reas

ing year after year. Therefore, Madam 
Speaker, it can be said that performance 
of the Congress (I) for the past 35 year 
has been most unsatisfactory. 
16.0~ hrs. 

We find Critual promises 
mad\! as usual in the Presi-
dent's Address. We had expected 
that our young Prime Minister will have 
wisdom and take new steps and good 
policies, but our expectation belied when 
we fOlJnd that the AIADMK Member, 
their ally was given the Deputy-Speaker-
ship and not to the real Opposition. 
It shows tha t they arc only tryi ng to 
copy the old methods. They have not 
changed even a little bit. That is quite 
evident now. 

There has been some pi ous promise 
made that there will be clean adminis-
tration. There is a saYlDg that it is 
easy to win an election, but difficult to 
run the administration. Last 35 years 
have shown that the image of the 
bureaucracy has been f''le of indifference 
deep corru~tion and negligence. Now 
in this state of affairs it is very difficult 
to conceive of any clean administration 

unless drastic measu reS are taken. \Ve do 
not find what new measures are being 
taken. 

One thing thJt I would like to 
suggest is tha t a udi t of wurk shoulJ be 
established as a routine matter in the 
administration to evaluate work. 

Only then can something be achie-
ved. If really the Government is 
anxious to hav.: a clean administra tion, 
j t must have set up an Ombudsman at 
least as we have done in our State 
(A.P.) 

With these words, I oppose the 
Motion of Tha Ilks. 

[English] 
16.02 hrs. 

CALLING 
MATTER OF 
IMPORTANCE 
16 02 hr~. 

ATTENTION TO 
URGENT PUBLIC 

Rt-por~d fresh violence in Sr; 
Lanka causing loss of life and pro-
pertyof Tamilzans and tr~spass of a 
Sri Lanka Patrol crafl into Indian 
waters attacking Indian FisheJme:: 

SHRI PRIYA RANJAN DAS 
MUNSHI (Howrah) : I can the atten_ 
tion of the Minister of External Affairs 
to the following matter of urgent public 
importar.ce and request that he may 
make a statement thereon:-

"Reported fresh violence in 
Sri Lanka causing loss of life and 
property of the Tamilians and tres-
pass of a Sri Lanka Pa tr01 craft into 
Indian waters attacking Indian 
fishermen and the action taken by 
the Government in the matter." 

THE f\.fINJ'iTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHR[ KHURSHEED ALAM 
KHAN):Since the House considered the 
question last, the situation in Sri Lanka 
already grave then, has deteriorated even 
furtprr. 

.., Until the end of last year, 
tht'ugh the All Party Confo!rence was 
making no visible progress, its mere 
cxis fence ga ve S 'Jme hope tha t a negoia-
ted settlement, acceptable to all, woul d 
be- f ,-'und for the problems faced by the 
Tamils in Sri Lanka. The dr aft legis-
lation introduced by Presid\!nt Jayewar-
dene late last year was insufficient to 
meet T dmil aspirations, but was being 
considered seriC'usly by the TULF with 
a view to improving it to meet their 
demands. Unfortunately, it was rejected 
out of hand by the Sinha Ie parties and 
the Buddhi5t Clergy and was then with. 
drawn by President Jayewardene. The 
All Party Conference was terminated 
on 21 December~ and there is DOW DO 
indication that a political soJution is 
being sought. This is a matter of 8I1l"Ie 
disappointment and frustratioD. We 
fear tbe continuation of the situatioD 

may not permit the return, in safety 
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and honour. of many Sri Lankan Tamils 
who have taken refuge in India. 

3. The continuing cycle of violence 
and counter.violence cannot resolve the 
ethnic problem in Sri Lanka.. We are 
opposed to all forms of violence any-
where and deplore alJ less of life and 
property. It is not our intention to 
discuss aspects of the problem which 
arc internal to Sri Lanka, but it is un-
fortunate that the Sri Lanka authorities 
are concentrating on security operations. 
There are daily reports of Tamil civi. 
lians being killed by the securi ty forces. 
Many Tamils of IndiAn origin who had 
settled in the North and the East are 
among the 'Victims. 

4. To compound all this, the Sri 
Lankan military has made Indian 
fishermen as its special targets. Thr! 
Sri Lankan Government have arrested 
many Indian fishermen al1eging that 
they were terrorists for which there is 
no basis. On later admissions of the 
Government of Sri Lanka, the Indian 
ftshermen who have been either kiJJe"d, 
wounded or captured were aU engaged 
in fishing. 

5. What is even more disturbing, 
over the last month, the Sri Lankan 
Navy vessels have been crossing into our 
territorial waters to harass our fisher-
man and seize their catches. On three 
occasions, we have lodged strong protests 
to the Sri Lankan Government, sought 
compensation for the loss of Hfe and 
property and urged that this should stop 
immediately. We bave asked for the 
release of those Indian fishermen and 
boats which have beeD in tbe Sri Lankan 
custody for past several months. 

6. To protect our fishermen, the 
Coast Guard patrolling bas been stepped 
up_ The Navy has also been asked to 
keep viii). On the 11 th January when an 
armed Sri Laaleall patrol craft intruded 
into our waters.q miles west of Ka t ... 
chatbeevu and wal found barasling our 
fiahemaeo, the Coas t Guard apprehen-
ded it well witbin our waters. The boat, 

wi th its crew, has been brought to our 
shores and held in' custody. We have 
told the Sri Lankan Government that 
we expect that on intrusion will take 
place in the future. The Sri Lankan 
Government have requested for the re-
lease of their boat and crew. 

7. The absence of any progress 
towards a political settlement and de-
terioration of the situation in Sri Lanka ..' , might force more TamiJs to seek: refuse 
in India. We already have over 40,000 
Tami I refugees from Sri Lanka. We are 
looking after them on humanitarian 
grounds. We hope that the conditions 
in Sri Lanka well improve rapidly so 
that the refugees can go back to their 
country in dignity and without fear. 

8. I am aware of the depth of 
feeling aroused all over the country, 
especially in Tamil Nadu by the almost 
daily reports of outrages committed on 
the innocent Tamil population in Sri 
Lanka. Violen::e cannot provide the 
answer. It only leads to more violence. 
We urge it should end immediateJy. As 
the Prime Minister has reiterated, there 
can be no alter:native to a political so-
lution acceptabJe to all concerned, wi th-
in the framework of Sri Lanka's unity 
and territorial integrity. The continuance 
of this situation has caused enormous 
human suffering and it remains our bope 
that the Government of Sri Lanka will 
take an early initiative to settle this 
problem throulh negotiations. 

SHRI PRIY A RANJAN DAS 
MUNSHI; Madam Chairman, the 
stalemen t IS, no doubt, an elaboarte 
one and it not onJy reveals sertain 
facts, but also the admission of 
certain basic developments inside Sri 
Lanka. 

Madam Chairman, before I put tbe 
questions to the Minister, we, 
hon. Members of the House. know 
that our young Prime Minher from 
the very first day of his office made 
abundantly clear to tbe whole world 
that apart from our contribution to 
world peace, our etforts should be there 
to streo,then our relations with our 
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neiahbours, whether it is Sri Lanka or 
Bangladesh or Pakistan or Nepal, 
and I am confident that we. are for 
i t. Whil~ we have no intention and 
desire, in view of our principles, to 
interfere in the internal affairs of 
any country, the situation in Sri 
Lanka today is to be looked iIi a dif-
ferent manner~ in the context of the 
present developments in the Indian sub-
continent. Our relation with Sri Lanka 
since the age old times. Ramayana, to 
the visit of Vijay Singha, Atish Dipan-
kar is not only a cultural -and emo-
tional one but almost, when we think 
of it, we think, we are the same: 
members of the same family in this 
globe. Our emotional and cultural 
relations never got spoiled or never 
tried to interfere with each one's 
sovereignty and territorial integri ty. 
])ut now Madam Chairman, you must 
be aware of the fact that for the 
last one and a half decades, a sinister 
move, an effort has been made by the 
imperialist forces in this sub-continent 
to destabilise the system of the de. 
mocratic nations specially those of the 
littoral States. near Indian Ocean. 
Right a fter the emergence of Bangla-
desh. we have been carefully noticing 
the efforts that are made inside Pakistan, 
the efforts that ar~ made after the 
killing of Sheikh Mujibur Rehman 
inside Bangladesh and the developments 
after the faU of the Bandaranaike Go-
vernment in Sri Lanka as weB as its 
counterre-ction and its bearing directly 
on the population of India, elpeciany 
on the people belonging to Tamil 
Nadu and the South. This is not an 
isolated incident. We should not 
look into it as a matter which is 
only involvina Sri· Lanka. Of course, 
it is an international matter. And 
the Sri Lankan Government out of 
tbeir own cleverness and wisdom is 
trying to project to the whole world' 
tbat it is a matter of terrorists only 
and matter of Ja wand order and not 
as luch the matter of Tamil popula. 
tion who wanted their leaitimate riabts 
to be accepted by their Govern-
meat. 

. Now. we bave reatl iD the DeWS-PI"" aDd j t bas beep reported' ia the 

Press a few days ago, that Mr. R.amp-
hal is trying to make an initiative 
between India and Sri Lanka. I do 
not accuse Mr. Ramphal. Nor 40 
I accuse him of any intention to do 
so; nor do I accuse the Common-
wealth. But I WQuid like to remiDd 
our hon. Foreign Minister that our 
Prime Minister who is now the head 
of the Non-Aligned Movement i. 
equally responsible for peace in tbe 
Non-Aligned nations as wen as peace 
in the world. Our status in this 
matter is not at aJJ permitting us to 
see that Mr. Rampbal comes iato 
the scene and decides the fate of 
India and Sri Lanka, eSpecially in the 
context of the relations which are DOW 
being developed in view of the fKt 
that the Tamil population is there. 
Therefore, my request to the Minister 
would be that the Commonwealth 
matter or the' Commonwealth arran-
gement under the initiative of Mr., 
Ramphal should not come in this 
scene at a11. On the contrary, I per-
sonally feel, with great regard to the 
highest office of the Chairman of the 
Non-Aligned Movement which i. now 
being occupied by India, by our youn. 
Prime Minister, Shri Rajiv Gandhi. 
that we should find certain measures 
in this situation, how best the problem 
can be tackled in participation in the 
common negotiation between TULP. 
Tamil population group and layawar-
dene Government still further more 
should be explored. It is because, it is 
the land of Pandit lawahar La) 
Nehru, it is the land of Indira Gandhi 
and of course now it is the land of 
our leader, Young Prime Minister It 
Shri Rajiv Gandi. If yOU go back 
to history, on many occasions, Jawabar 
Lal Nehru ... 

SOME HON. MEMBERS: What 
about Mahatma Gandhi? 

SHRI PRIY A RANJAN DAS 
MUNSHI; I am talkins in terma 01 
the foreian policy or tbe COUDtry 
after independencc. Try to UDder-
stand my hon. friends 'rom the 
Opposition. I am alad that 0'14 is 
remJDdin, m. of Me"'''' eaDdJd. J 
am aratefu1 to it. 
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[Shri Priy. Ranjan nas Munshi] 
Now~ Madam Chairman" you 

must be aware of the fact that Pandit 
Jawabar Lal Nehru and Indraji in 
many internationaJ issues never lost 
their patience. They tried to negotiato 
aDd persuade in a much more detailed 
fashion to see that positive solution 
comes. But it appears to us that tbe 
Sri Lankan Government is DOW despe-
rate and Jayawardene is behaving 
like a tyrant. It has been admitted in 
the statement j by our hOD. Migjster 
of State for Foreign Affairs and he 
said not once, not twice but thrice , 
that the naval vessels which where 
part of tbe Sri Lankan Army crossed 
tbe Indian bor"(fer~ the territorial 
zone of India in the name of catcbiDI 
our fishermen-but may be there are 
lome ulterior desilns and motives~ 
As you know. the House is aware that 
the motives of the foreign powers, espe-
cially the imperialist forces of Indian 
OQCaD and on the territorial water 
zone of India are not uokaown to us. 
My first question is whether tbe 
Minister considers Sri Lanka 
Government's interference in India as 
a poSitive interference in India '. 
lecurity and integrity. 

A mere protest is not enough .. 
I want to know what kind of inter-
national protest the Government of 
India would like to lodge with the 
highest body of the world in this 
matter. 1 can understand one fisher-
man crossing the limit of territorial 
water and going to another territo-
rial water. It is Dot that. It is a 
naval vessel which has crossed the limit 
or territorial water and come into the 
territorial water of India. It has been 
cought redbanded by the Government 
of India and it is in our custody. At 
the same time~ the Minister has admit-
ted, not once but thrice tbat· naval 
vessels have been crossing the territorial 
water and coming into the territorial 
water of India. 

DOll9 t you understand t)tat there is a 
de,iln whicJt is provoldu. India and 
di.twbins the peace in tbo. Indian 

sub.contiDent? It is Dot Sri Lankan 
Govermnent and President Jaya_ardeae 
wIlo is an itlstrumellt but there is lome 
de.iln behind it which is constantl, 
enaa_Jed in destabjJjsing the peace iu 
the Indian sob-confiDent. 

Secondly, it is not the problem of 
Tamilians alone. It is not that be-
cause ) am fr()fl1 West Bengal, I am 
sayjns it. When I was in West Bengal 
during the liberation of Bangladesh I 
felt very much- when Bengalis were heiDJ 
kitled and there was genocide, I feet 
the same way when I hear tbat our 

Tamilian friends are being killed in Sri 
Lanka. There is the same feeling 
amoDist the people in tbe south, in 
Tamil Nadu, when their fore-fathers, 
their bretbren, are being butchered in 
Sri Lanka. 

In the statement, it has been admit-
ted that in the northern and the 
eastern part of Sri Lanka. not once. 
but constantly, on this pretext or that 
pretext, the army is kilHng tbe people, 
indulging in rampage, desfroying the 
property and lives of Tamilians. Wh.n 
tbeir 'brothers and sisters convey tbe 
message to Tamil Nadu or to India, 
we feel it. It is not because they are 
TamiJians. Tamil is the richest cuI. 
ture of India. TamiHan link is an 
original link with Indian culture. 
When TarniJians are beiDa tortured in 
this manner, every Indian feeli about 
it. 

Mere exprcssiD8 our concern is not 
enough. We have to create a situa-
tion in the wbole worJd and cODvinqe 
the Sri Lankan Government, Jayawar. 
dene Government, and the peopJe of 
Sri Lanka that what is beiDI done-
there is not in tbe best interest of 
Sri Lanka. We have no intention to 
interfere in their internal aWairs. But if 
they compel us to take refugees-in the-
statement, it is stlied tbat we already 
have over 40,000 'Tamil re(uaees from 
Sri LaDlca-numbering 80,0ID or 1 latb 
(rom Sri Lanka, what wiJl be the (ate 
of soutern State. It is Dot merely a 
Jaw &ad order proWem. ~. prebltm 
win ta~ a diff.ftU dimOlllioD. 
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You mutt be aware of the fact tJaat 
tbe Kbalistan movement-it bas been 
accepted by almost all the members 
of the Opposition-is a movement 
whiQh i. linked with the forei.n 
powers trying to disturb us in the 
north and the movement in Sri Lanka 
has • direct bearing on the creation of 
further tension, agsravating the situa-
'ion i-n the south and to creating ter-
rUlc passions in the minda of TamiJians 
there. 

The ultimate object i~ to keep the 
Government of India in a fashion as 
if the Government of India cannot 
ooncentrate on their e"onomic de-
velopment works, so that it ~will have 
to concentrate only on the movement 
of Ichalistan in the north and see the 
fate of our Tamlian brothers in the 
south on account of movement in Sri 
Lanka, who are coming as refugees to 
India. 

It is an organised g~me of big 
powers, imperia list design, with the 
United States at its head. They 
know that this is the only way teach 
a lesson to India and the littoral 
States of Indian Ocean. 

With these words, I wo~dd 'request 
the hone Minister to tell U.l t whether 
after the failure of nesotiated settle-
ment, after the withdra waJ of Presi-
dent Jayawardene'ts legislation from 
the House, any fresh effort is possible 
politically and whcther, in this re-
,ard, Government of lndia has recei-
yed a communication and, if so, what 
step. the Government of India propose 
to take to p:rsuade further the Sri 
Lankan Government to tak1e the issue 
not in terms of law and order problem 
but in tenn. of a serious probrem 
which bas a direct bearing on Indian 
population, specially on our: Tamilian 
brotllers. 

SHItI KHURSHEED ALAM KHAN: 
Madam Chairman, we qui te share the 
aDldecy _pressed by the hone Member. 
I' would like to •• ure him and assure 
the Houle'that everythiq possible is 
MiD, dOD. te eAlyre fllat. politi~al 

.Pubiic importa"ce },o 

solution is found for this problem 
becaUle we are qui te sure that • mili-
tety solution cannot solve such pro-
blems. 

As regards our relations with our 
neighbour, I would also like to assure 
the bon. Member that on our behalf 
everything possible is being done to 
keep out cordial and friendJy relations 
with all our neighbours, whether it is 
Pakistan or Sri Lanka or Burma or 
any other country. 

As regards the statement of Shri 
Ramphal, I would like to inform the 
House tbat whatever Shri Rampbal 
might have said in his own, capacity, 
be bas no brief on behalf of the 
Government of India and this country, 

16.20 brs 

[SHRIMATI BASAVARAJESWARI in the Chair] 

_ As reaards the intrusion of the 
vessels, the hone Member is aware 
that as soon as one of the vessels cro~
sed into our territorial waters-i t 
came 4t miJes inside our territon3 I 
waters-it was apprehended and~ as .1 
mentioned in my statement, our coast-
auard and our naval authorities have 
alread) been alerted and 1 can aisurc 
tbe House that we can take care of the 
security and integrity of this counuy 
and we would not allow any ... 

SHRI PR.IY A RANJAN DAS 
MUNSHI; Do you consid..:r It a 
positive interference in our territor-
ial integrity 'I If so, did you COln-
municate it to the Sri Lanka Govern-
ment '1 

SHRI KHURSHEED ALAN! 
KHAN: When we apprebended tbis 
vessel, we have protested to Sri Lanka 
Government and n. tura))y they know 
that apprehendiDI of tbis vessel was 
ooly on this account and this vessel-
was Dot so far been released, 

MR. CHAIRMAN: Now Mr. 
arajamoltaa MQbanty willipeat. 



271 Calli", ~tt~lfti.1f ttJ 

Mtltt~r 0/ Urge"t 
JANUARY 22, i98S Public I mporttJ"c~ 212 

SHRIBRAJAMOHAN MOHANTY 
(Puri) : Madam Chairman, at the out-
set I would submit that this issue has 
been debated earlier in this House and 
I find no silver lining during this period 
of one year in our relations with Sri 
LaDka. 

Previously, the Government of India 
and this House also, decided that we do 
not want to interfere in the internal 
affairs of Sri Lanka. Our Prime Minis-
ter said that India is not agains~ any 
other country, Sri Lanka and India 
are inter-linked. Sri Lanka Governmen t 
cannot take the stand that India is not 
bothered about what is happening in-
side Sri Lanka because both the coun-
tries are culturally linked, politically 
linked and we are associated with each 
other in the non-alignment movement 
and in the peace movement and we are 
both one in demanding that the Indian 
Ocean should be kept as a zone of 
peace. 

Now the problem is, today they have 
sai4 "We had accepted that we do not 
want the division of Sri Lanka between 
Tamils and Sinhalese." The Sinhalese 
also migrated from India, They mig-
rated from Bengal and Orissa. We do 
Itot want that. Government of India 
has taken that stand. 

Sri Lanka is now satisfied tha t India 
does not want division of Sri Lanka. 
The Security Minister visited India in 
the month of April, 1984 and he made 
a statement in Sri Lankan Parliament 
.nd he has stated that he was happy 
that nobody in India wants the division 
of Sri Lanka. 

We also condemn violence, the vio-
leDCe from the side of the Sri Lankan 
Government and also the violence 
from the side of the terrorists. We 
do not approve violence in any form, 
from anywhere. 

The tragedy of the situation is that 
tbe Sri Lanka Government, particularly 
Jayewardene Government, have taken 
the Itand of militancy and tbey want to 
eliminate 13~~ Tamils from Sri Lanka. 

I would invi te the attention of the 
Minister of External Affairs to the 
latest statement by Jayewardene made 
to the Newsweek: a foreign journal. 
He has categorically stated. I am 
quoting only three or four lines. He has 
stated that: 

"The Indian position is that 
they are not interfering in our 
internal Affairs, that there are no 
tralolng camps on Indian soil. 
(But) the terrorists are there. The 
Indian Government can not caB 
them refugees. These are people 
who want to destroy the Govern-
ment of Sri Lanka." 

This is one part. I want that India 
should give assistance to Sri Lanka to 
help them combat the terrorists. 

The latest posture of the Sri Lanka 
Government is that we should not allow 
the refugees, those who are in India to 
enter into Sri Lanka and that we should 
give Sri Lanka all the ammunition to 
suppress them and to ki1l them. What 
is the reaction of the Government of 
India to this. Is there any scope for 
a peaceful solution, for a negotiated 
settlement? They have rejected it, 
and they are not for any negotia ted 
settlelQent. They want to crush the 
Tamils, and they want to go for elec-
tion ; even if nobody comes to the 
polling booth, they will be going in for 
election. This is the tragedy of the 
situation to which I would like to invite 
the a ttention of tbe Foreign minister .. 

Now, what has happened? The 
militancy has developed durinl tbe 
period when there was uncertainty in 
India; after the death of Shrimati Indira 
Gandhi and when India was busy wi th 
the ejections, at that time military steps 
were taken and expedited. That was 
the problem. My submission would be 
this. Is there any scope (or a poli tical 
solution? Earlier it was said here that 
we could inftuence the Government of 

Sri Lanka, particularly Mr. Jayewardene. 
But he is a tool in the hands or lome 
foreian lobby. You know, an l.raeli 
interelt has been opened in the U. s. 
£mbauy in 8hri Lanka. What il til. 
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purpose? Tbey are advising and train-
ing anti.insurgency campaign. Not only 
tbat there are some foreign powers who , 
want not only to disturb us but a1so 
disturb the non-aligned movement and 
the peace movement of the world. It 
is an international conspiracy, and Mr. 
Jayewardene is a stooge. The question 
is; how to tackle it? Can we bring him 
to the negotiation table? An All Party 
Conference was held and the Resolution 
for a political settlement was discussed-
but it ended abruptly. Now they are 
determined on military action. That 
part of the sea-coast in between India 
and Sri Lanka has been evacuated, and 
any refugee cntering into Sri Lanka 
will be killed outright. This is the seri-
ousness of the situation. I understand 
the delicate position with which the 
Government of India is ~onfronted. We 
have the traditional friendship with Sri 
Lanka, we have our commitment to the 
non-aligned movement, our commitment 
to peace and friendship; in that back-
ground, how to handle the situation is 
definitely a delicate position for the 
Government of India. But all the same 
""iIe cannot sacrifice the interests of the 
13 per cent Tami Is in Shri Lanka. They 
have been denied their legitimate rights. 
This is the situation. My submission 
would be this. Will the hone Minister 
spell out some firm stc:ps which will be 
convincing enough to· the people of India 
that the Government of India means 
business? 

My second submission would be 
this. Is there any chance for a nego-
tiated settlement through diplomatic 
channel? I do not say that we should 
go for war. On the last occasion when 
the debate was going on, my friends, 
particularly those on the opposition, 
pressed for a war. We opposed it then, 
and today also we oppose it. We want a 
peaceful solution, we want a negotiated 
settlement. 

My friend, Mr. Priya Ranjan Das 
Munshi, mentioned about Mr. Rampha). 
He was not allowed audience by the 
Sri Lankan Government. There is a 
total confusion there. They wan t t some-
IlGwer otller. to eliminat •. tb. Tamils. 

Their latest stand is that, with our arms 
and ammunitions, they have to elimanate 
them. They are pressing that we should 
not a How the refugees to go back to 
Sri Lanka. This is the position. Is there 
any chance that tbey can be per.uaded 
for a political solution, for a ne,etiated 
settlement 1 If there is some such chanc, 
if there is any indication, then It is 
better that the Government of India 
spe)) it out. 

Another aspect is about our fisher-
men. Their naval patrol craft was tres-
passing into the Indian territorial 
waters. I do Dot want to say that it is 
a deliberate act. It may not be a deli· 
berate act. The most indisciplined army 
that we can find is in Sri Lanka. This 
is not my information; the entire foreign 
journalists are aware and they say that 
it is the most indisciplined army. Mr. 
Jayewardene also has admitted tbat 
they are indisciplined. (It may not be 
a deliberate act. But, all the same, we 
mu!!t be careful. Mr. Jayewardene 
should bring their army and navy to 
order. It is not our business. It is the 
bU3iness of Jayewardene to bring them 
to order. If they fail, they must, I am 
sorry to say that, reap the consequences. 
They must pay compensation. Yesterday 
ooly 17 fishermen have been prosecuted 
and they have been charged because 
they have trespassed into the territorial 
waters of Sri Lanka. 

So this is the situation Madam, 
I would urge upon the Government of 
India that they should take a firm stUd 
so that the Sri Lankan Government 
understand that a political solution is 
the only solutioo and there can be no 
military solution. They should not 
expect that mankind can tolerate tbat 
13/; TamHs will be eliminated from the 
land of tbeir residence, that tbey will 
be eliminated from their ancestral laDd 
of residence and that they will be thrown 
out or killed. That cannot be tolerated. 

SHRI K.HUIlSHEED ALAN 
KHAN: I would like to asaure tbe bon 
Member tbat we still have the hope 
that some political solution win _ 
fGund to this problea tIcQa". ... are 
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luite ~onfident that a miHtary solution 
i. Deitber desirable nor feasible. There-
fore let us not aive up our hope. The . . 
two Government representatives are 
Ilready in contact and obviously the 
,proareu has been very slow. We still "ve tile hope that it will be possible 
at lome time that we arrive at a solution 
acceptable to an the parties. 

As leaards the 17 skippers ow ho are 
ia the custody of the Sri Lankan 
Gov_Dalent, we have already taken up 
tbi. ·matter and we hope that it would 
.. posaible to get them released early_ 
I Quot u a date for this but we have 
pR,te~t~ to tbe Sri Lankan Govern-
IDIDt about the delay and I am sure 
aQat they would be able to find a way "t aDd the process of law will be 
ul;tiated and our skippers wi 11 be 
':"sed alool with their boats and they 
will returD to our country soon. 

Dil. V. RAJESHWARAN (Rama-
_dapuram): i must first thank our 
Government f(K having taken nice Itc,.. to protect our Tami Iian fisher-
.... As a member from Ramaoatha-
..... which is uearer to Sri Lanka, I 
would lite to suggest to our hon Exter-
.. Atrain Minister tbat fishermen's 
ltOries are very pa tbetic. Since I 
witnessed their pathetic conditions 
personally. I request our hon External 
Main Minister that we must instal a 
permaoeot Naval Base near Rameswaram 
ao4 we mUit take necessary actioD to 
P'Qtect our people from the attack of 
Sd LaD~an Navy by permanently post-
in. our Daval ships with 24 hour vigi. 
la,nce. 

I also request our -Government of 
lodi. to see to the feasi hi Ii ty of the 
Sethu Canal Project in view of our 
.'CACC aad we must help our fishermen 
in aU wafS. 

SHRl KHURSHEED ALAM 
CHAN: We have takeD all pessibJe 
*PI to heJp our fishermen and to 
......,. the .. fety of their life and pro-
,__ UId as I lIave already mentioned 
i • .., "'*-'It,' our Coast Guard. 

have been asked to intensify the patrel. 
ling and the Navy has also been a Yerted. 
These measures taken will take care of 
the safety of life and property or the 
fi.hermen and there should b. no 
apprehension on this account. 

SHRIMATI GEETA MUKHERJEE 
(Panskura) : Madam Chairman, iu line 
with the statement I wouJd first liko to 
extond our heart-felt sympathy towards 
tbe victims of State terrorism of 
Jayewardene government in Ceylon OD 

our Tamil brethren. I do not want to 
go into the internal affairs but then as 
a political observer of the world I can-
not refrain from stating that the prescnt 
pIca of the Jayewardene government to 
quickly drop the all parties conference 
saying that TULF has rejected his pro-
posal shows the deliberate intention of 
escalating the situation in Sri Lanka 
and bringing pressure on India and 
Indian Government. As far as we can 
gather from the world press Mr. 
AmirthaJingam ha5 said that they have 
not rejected it but they have certain 
reservations. 

I am very apprehensive to learn 
that there is a plan being talked about 
jnside Sri Lanka that out of every 
parliamentary constituency of Sri 
Lanka 200 families of Sinhalese will be 
brought into the Tamil areas to settle. 
It will create a very serious ,ituation 
because 30,000 families mean at the 
rate of five persons per family one and a 
half lakb new population wi)) be comiDI 
and to that extent the Tamilian5 from 
tbat area will be driven away. So, we 
are apprehending a big influx in India 
in this way. I would like to know 
w)lether our government is aware of 
this plan and, if so, what is the reac-
tion of the government. 

Second Iy, I would Ii ke to say that the 
recent naval intrusion is not as innocent 
as it may sound-to catch some fishermen. 
They have to follow the agreement 
which was reached between tbe Cey-
lonese government and us' in 1974 which 
definitely provided our right of fishiD, 
in tbat area. This is not 081y witbln 
eur area but alto 10 mile. bath." ttac 
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maminae area. Our fishermen are beina 
persecuted like anything. The Jayaward-
eae' Government's intention reaJJy is to 
militarise the Palk Strait with the 
ar-. gained from USA, Britain 
aDd others. The real intention of USA 
i8 this regard is to use the island of 
Sri Lanka to link their Seventh 
Fleet with Diego Garcia in the 
Pacific ocean. This in reality is part 
of that game to building pressure 
alround India for cowing it down like 
they do in many other developing 

countries. 

Therefore, I would )ike to know is 
it just an accident that General Wahair, 
former topmost boss of CIA, visits off 
aod on Ceylon to talk with the Jaya-
wardene governrnen t. We do not know 
on what. questions they talk but each 
time that happens we see more and 
more intervention. I would like to know 
whether our government is aware of the 
contents of this visit, and if so, what 
is the attitude of the Government. 
What is the attitude of the Government 
of India with regard to the role of 
USA? It is being stated that this is an 

internal affair of Sri Lanka in which India 
is all the time interfering; thereby they 
are maligning our country's intention 
and also totally disrtgarding the actual 
realities. So, I would like to know 
this. What is the Government of India 
doing to educate WOI Jd public opinion 
on our stand? What are you doing to 
draw friendly countries, to keep them 
informed, about our stand·! What 
initiatives have you taken and what 
more steps do you propose to take? I 
say this because this will not end im-
m~diateJy. Lastly I would ]ike to ex-
press the hope that a political settle-
ment will be found. But it will not be 
that easy because the whole thing is 
not aimed at just pushing the Tamilians 
out, but it is vitaJly connected with 
India's securi ty and building pressure 

against India and so I would like to know 
what other poJiticaJ initiatives Govern-
meat of India is contemplating. 

SHRI KHUR5HEED ALAM 
KHAN.: The bon Member has raised a 
few questions. In the first instance I 
wouJd like to say that the all parties 

Conference was dis-banded all of a 
sudden because the sinhalese hard. 
Jiners and the Buddhist clergy did dot 
cooperate. Therefore this confereD~ 
could not make any progress. As re-
gards our country's safety and secuthy . ' this Government is aware of Hs rewa-
ponsibiljties. Surely we kDow wbat .... 
have to do for our safety and leCuriqt. 
As regards colonisatioD, yes, it is .-
fact that in the Jatrna area it is repor-
ted t ha t one or two Sinhalese .. des-
ments have established by the Sri Lanka 
Government. The hon. lady Member 
pointed out that the intention was. &.0 
reduce the percentage of the Tamil 
population residing there. But surcl, 
all these things would be discussed 
when a po Ii tical solu don is found. I 
still hope that it would be possible for 
us and Sri Lanka Government to find 
the necessary political solution beca_ 
any military solution or settling of 
sinhalese and in that area will not tJe 
able to solve the problem for ever. 
Therefore, they have to come to the 
negotiating table. As the hOD lady 
member knows, India has offered its 
good offices in this behalf and they 
were accepted. We hope that they will 
continue the same line of tbintina 
and we continue to try to impresi upon 
the Sri Lanka Government that a 
political solution has to be found as 
early as possible~ 

SHRIMATI GEETA MUKHER.JEE; 
What are you doing,- for mobiJisinc 
public opinion on your stand aad what 
is your attitude towards the rGie or tk 
USA Government ? This is a vital ques-
tion which I raised. 

SHRI KHURSHEED ALAM KHAN; 
I am sorry that the hon. lady Member • is not aware that this matter bas ale •• 
been taken note of in the UN Alscrabb 
and other bodies. As far as USA 
Government is concerned. thoy taG. 
very wen what we want, that tlaue 
should be a political solution. 

SHllIMATI GBBTA MUltIlBR.lD; 
What is your assessment of tlieir 
role ? 



JANUAlly )2, It85 the }tres/d,nt's Addrels 280 

SHRI KHURSHEED ALAM 
KHAN : It is very difficult for me to 
say what they are doing behind the 
scenes. 

SHRI PRIY A RANJAN DAS 
MUNSHI : Are you aware that the 
presence of American and Israeli agents 
is there and their spying agents are very 
much active in Sri Lanka itself doing 
various things clandestinely? If so, 
did you protest about it ? 

SHRI KHURSHEED ALAM 
KHAN : This is a delicate question. 
I would not like to express an opinion 
about it. 

16M brl. 

MOTION OF THANKS ON THE 
PRESIDENT 9S ADDRESS-Condt. 

[Ellglish] 

MR. CHAIRMAN Now, we will 
resume discussion on the President's 
address. Mr. R. Prabhu. 

SHRI R. PRABHU (Nilgiris) : 
Madam, Chairman, I rise to support 
the motion proposed by Prof. N G. 
Ranga in thanking the President for his 
Address. The President in -his address 
was very comprehensive and at tbe same 
time precise end to point. We are 
1DeC1ini here after the- saddest event in 
the Indian History-the assassination 
of our area t leader, Sbrima ti Indira 
Gandhi. Madam, Chairman, every single 
person in this country felt that he had 
Jost one of his or her own, be it a 
daulbter or mother or sister. Shrimafi 
Indira Gandhi in her lifetime had esta-
blished a firm system of administration 
anet . institutionalised democracy. Her 
(oresiaht has resulted in deveJopments 
in certain critical fields like adminis-
tration, foreian relations, planning, 
up) iftment of Harijans, weaker sections, 
womena, welfare, etc. The list is endless 
A~e all. shc has sustained the alori: 
opt traditioQl of the ,reatest institutioQ 

in this country-the Indian National 
Congress-which is celeberatina its 
centenary in this year. These institutions 
and causes are shining monuments of 
her accomplishments and achievements 
and it is our privilege to assist our 
young and dynamic Prime Minister to 
carryon these causes and the institution 
and hand them over to the future gene-
rations. This point of time cointides 
wi th India's finest performance in eco-
nomIc development and political demo-
cracy. We should be legitimately proud 
to be Members of Parliament of the 
largest democracy in the ·world. I say 
finest performance in political demo-
cracy because of the free and fair 
manner in which the election were held. 
Our country is a 1arle country strechiDJ 
from Kashmir to Kanya Kumari and iD 
the West from Arabian sea to Bay of 
Bengal in the East. So, the p'recision 
wi th which the elections were held 
throughout the country had actually 
stunned the whole worJd. The massive 
majority with which the Indian National 
Congress was returned to power shows 
that Indians have robust common sense 
and the sleeping giant of India has 
awakened in its critical hour when the 
integrity of India was challenged and 
was at stake. A lot of people all over 
the word says tha t the masses in this 
country are illiterate and the literacy 
in this country is very low, but Indians 
have this robust commonsense and the 
people of India have risen up to the 
occasion and voted in a uniform pattern 
from North to South and from East to 
West to show their fai th and trust in 
the youthful leadership of the Prime 
Minister. They reposed their confidence 
in the young and dynamic Jeadership of 
Shri Rajiv Gandhi. Today, it is not 
only the finest hour in the political 
sccne but also the finest hour of econo-
mic scene. In another two months' 
period, we will be completing the ma. 
mmoth Si'.xth Five Year Plan with an 
investment of nearly 105,000 crores of 
rupees. We have also achieved the plan 
target, that is, the arowth rate of 5.2% 
p.:.r annum. This is not a mean achieve. 
ment. If we look at the overall scenario 
or the world today, except America and 
small countries lik.e HonakoDa aDd 
Sinaapore. there has been a nCI.live 


